






amaca.-Xections 7-9. Fhe Sham St@te~..-- 

Eower Bzcrma. 

T h e  S h a ~  Xtates. 

















THE FIRST SCHEDULE-eontd. 

Acts of the Governor General in Cowncil-contd. 





THE FIRST SCHEDULE-contd. 

. . . . . . . 

Exteat of application. 





















AMENDMENTS-con td. 

Amendment. 

n 2, sub-swtiqn (I)? for Chinamin, 
d e  Upper Ch~odw~n ,  afterBhamo 
Myitkyina, and for Yamethin 

yinmana substitute and Yamethin. 
























